HIGH COURT FOR THE STATE OF TELANGANA: HYDERABAD

ERRATA TO THE HIGH COURT’S NOTIFICATION NO.101/2026,
DATED 02-02-2026

REF:Notification No. 101/2026, dated 02-02-2026 issued
inviting applications through online for direct
recruitment to the posts of Office Subordinate in the
Service of the High Court, for the state of Telangana.
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Apropos to the notification under reference cited, it is informed that,
erroneously in SC category vacancy position shown without segregating the
groups, such as SC (Group 1), SC (Group Il), and SC (Group IIlI).

Therefore, after segregating the groups in SC category, the vacancy
position in SC category as shown below:
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Date:03-02-2026, REGISTRAR (ADMINISTRATION)
Place:Hyderabad. F.A.C.REGISTRAR (RECRUITMENT)



